30.04.2015

AT 10.30 AM

1. CHAT.A.REF. 1/2014
CM NO. 3363/2014

2. W.P.(C) 7964/2012

AT 02:15 PM

1. FAO(OS) 82/2015

J-1 PRONOUNCEMENT OF JUDGEMENTS(APPLET. JURISDICTION)

COURT NO. 1

(DIVISION BENCH-1)

HON'BLE THE CHIEF JUSTICE

HON'BLE MR. JUSTICE RAJIV SAHAT ENDLAW

COUNCIL OF THE INSTITUTE OF RAKESH AGARWAL
CHARTERED ACCOUNTANTS OF PULKIT AGARWAL
INDIA VS. SHRI GYAN PRAKASH

AGARWAL & ANR.

KARTIK SAWHNEY KAMLESH KUMAR MISHRA

VS. UNION OF INDIA AND ORS ABHA MALHOTRA, DHRUV
DWIVEDI, AMIT BANSAL
SEEMA DOLO, ARJUN
MITRA

COURT NO.2

(DIVISION BENCH-2)

HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

VLS FINANCE LTD.
VS. SOUTHEND INFRASTRUCTURE
PVT LTD & ANR

ADVOCATES WHO APPEARED IN THESE CASES:

FOR THE APPELLANT: RAVI GUPTA, NIKHIL ROHTAGI SAMIT KHOSLA CHETAN SHARMA, ASHOK KR SHARMA

FOR THE RESPONDENT: MOHIT AULUCK, MANJULA BAXLA, RAGHAV, CHETAN SHARMA, VIJAY K. SONDHI
VENANCIO D'COSTA, ASHISH KR. SINGH, HARSHED PATHAK



30.04.2015 J-2. . PRONOUNCEMENT OF JUDGEMENTS(APPLET. JURISDICTION)

COURT NO. 5
HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE NAJMI WAZIRI

AT 02.15 PM

1. FAO(OS) 21/2009 PURI CONSTRUCTION P.LTD. AND ORS
VS. LARSEN AND TOUBRO LTD. AND ANR

2. FAO(OS) 22/2009 MOHINDER PURI
VS. LARSEN AND TOUBRO LTD. AND ANR

3. FAO(OS) 23/2009 PURI CONSTRUCTION P.LTD.AND ORS
VS. LARSEN AND TOUBRO LTD. AND ANR

4. FAO(OS) 194/2009 M/S. LARSEN AND TOUBRO LTD.
VS.PURI CONSTRUCTION LTD.AND ORS

THROUGH: ARVIND NIGAM, M.R. SHAMSHAD, SHASHANK SINGH, ABDULLAH
UMAR, FOR PETIONER IN FAO (0S)21/2009 AND FAO (0S)23/2009
AND RESPONDENT IN FAO (OS) 194/2009.
RAM JETHMALANI, NEERAJ MALHOTRA, P.GARG FOR APPELLANT IN
FAO (0OS) 22/2009 AND RESPONDENT IN FAO (0S)194/2009.
ASHOK. H.DESAI, SAMEER PAREKH, RUKMINI BOBDE, KUMAR
SHASHANK, SANJANA RAMACHANDRAN, ABHISHEK VINOD DESHMUKH

COURT NO. 5
HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 02.15 PM

1. ITA 1105/2010 COMMISSIONER OF INCOME TAX
VS. VISHISHTH CHAY VYAPAR LTD.

2. ITA 1106/2010 COMMISSIONER OF INCOME TAX

VS. VISHISHTH CHAY VYAPAR LTD.

3. ITA 1107/2010 COMMISSIONER OF INCOME TAX
VS. VISHISHTH CHAY VYAPAR LTD.

ADVOCATES WHO APPEARED IN THESE CASES:
FOR THE APPELLANT: ROHIT MADAN, RUCHIR BHATIA

FOR THE RESPONDENT: AJAY VOHRA, KAVITA JHA, VAIBHAV
KULKARNI



30.04.2015

AT 02:15 PM

1. CRL.A 604/1999

2. CRL.A 631/1999
CRL.M.A 14904/2014

3. CRL
CRL

4. CRL.

5. CRL.

6. CRL.

7. CRL.

8. CRL.

9. CRL

A 644/1999
.M.A 2512/2002

A 26/2000

A 152/2000

A 408/2000

A 185/2007

A. 107/2013

.A 163/2013

J-3  PRONOUNCEMENT OF JUDGEMENTS(APPLET. JURISDICTION)

COURT NO. 34

(DIVISION BENCH-8)

EXTENSION BLOCK (SECOND FLOOR)

HON'BLE MR. JUSTICE G.S.SISTANI

HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

KARAN SINGH & ORS.
VS. STATE

V. MADHUKAR, SACHIN SHARMA
RUPESH TYAGI, FEROZ KHAN GHAZI

MANOJ KUMAR @ PARVE VIVEK SOOD

VS. STATE

OM PAL SINGH

VS. STATE
SUSHEELA
VS. STATE

VASANT KUMAR
VS. STATE

SUBHASH CHAND
VS. STATE

VISHVA BANDHU

VS. STATE
KALICHARAN
VS. STATE

MAHENDER SINGH
VS. STATE

FEROZ KHAN GHAZI

B.S. MOR
FEROZ KHAN GHAZI

V. MADHUKAR, SACHIN SHARMA

RUPESH TYAGI,FEROZ KHAN GHAZI

SUNITA BHARDWAJ, RAJAT
WADHWA, FEROZ KHAN GHAZI

RAJAT WADHWA,
FEROZ KHAN GHAZI

S.K. DUBEY, RAJMANGAL KUMAR
FEROZ KHAN GHAZI

SAMEER CHANDRA
SUNIL SHARMA

AISHWARYA RAO, SUNIL SHARMA



30.04.2015 J-4 PRONOUNCEMENT OF JUDGEMENTS(APPLET. JURISDICTION)

COURT NO. 10
HON'BLE MS. JUSTICE MUKTA GUPTA

AT 10.30 AM

1. CcM(M) 645/2014 ASHOK SHARMA VIKAS GAUTAM
CM NO. 10883/2014 VS. VIJAY KUMAR GUPTA G.P. THAREJA

COURT NO. 28
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MS. JUSTICE SUNITA GUPTA

AT THE END OF THE BOARD

1. CRL.A. 281/2012 SANJEET SAHNI AISHWARYA RAO,
VS. STATE FIZANI HUSSAIN
2. CRL.A. 1319/2013 REETA JIVESH TIWARI,
VS. STATE FIZANI HUSSAIN

( NCT OF DELHI)

COURT NO. 13
HON'BLE MR. JUSTICE V.P.VAISH

AT 02:15 PM

1. W.P.(C) 4735/2011 UOI RAJINDER NISCHAL
CM NO. 9591/2011 VS. DS MEENA INDERJIT SINGH

HIGH COURT OF DELHI
29th APRIL, 2015 REGISTRAR (LISTING)



30/04/2015 FOR PRONOUNCEMENT OF JUDGEMENT

COURT NO. 11
HON'BLE MR. JUSTICE SUDERSHAN KUMAR MISRA

FOR PRONOUNCEMENT OF JUDGEMENT

58. CO.APPL. (M) 36/2015 IN THE MATTER OF CENTURY NIRAJ KUMAR
CO.APPL. 724/2015 SEEDS PRIVATE LIMITED
59. CO.APPL. (M) 45/2015 IN THE MATTER OF GENIUNE MAYANK KUMAR
ENTERPRISES PRIVATE LIMITED AND
ORS.
60. CO.APPL. (M) 50/2015 IN THE MATTER OF DALIM HARSHIT AGARWAL

COMMERCIAL PVT LTD

61. CO.APPL. (M) 54/2015 IN THE MATTER OF PADMESH MUKESH SUKHIJA
REALTORS PRIVATE LIMITED

62. CO.APPL. (M) 55/2015 IN THE MATTER OF APEX SAFETY MUKESH SUKHIJA
GLASS PRIVATE LIMITED AND ORS.

63. CO.PET. 652/2014 IN THE MATTER OF EROS RESORTS KHAITAN SUD AND PARTNERS
WITH CO.APPL. (M) 102/2014 AND HOTELS LIMITED
64. CO.PET. 673/2014 IN THE MATTER OF GAURAV VARMA

DENSO INDIA LIMITED

65. CO.PET. 780/2014 IN THE MATTER OF AMERICAN ANIRUDH DAS
WITH CO.APPL. (M) 123/2014 EXPRESS FOREIGN EXCHANGE
SERVICES INDIA LIMITED

66. CO.PET. 786/2014 IN THE MATTER OF MARS RAJEEV KUMAR
WITH CO.APPL. (M) 159/2014 INDUSTRIES PVT. LTD.

67. CO.PET. 789/2014 IN THE MATTER OF PILANI SOFT RAJEEV KUMAR
WITH CO.APPL. (M) 138/2014 LABS PVT. LTD.

68. CO.PET. 790/2014 IN THE MATTER OF SHIVA AGRO ASHISH MIDDHA
CO.APPL. 667/2015 PRIVATE LTD.

WITH CO.APPL. (M) 144/2014

69. CO.PET. 798/2014 IN THE MATTER OF KERNEL ASHISH MIDDHA
WITH CO.APPL. (M) 148/2014 SYSTEMS PRIVATE LIMITED
70. CO.PET. 801/2014 IN THE MATTER OF MOUNT ECHO ASHISH MIDDHA

WITH CO.APPL. (M) 168/2014 BUILDWELL PRIVATE LIMITED

* %k k



30.04.2015

AT 2.15 P.M.

19. O.M.P. 1682/2014

FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 24 (0s-G)

HON'BLE Dr. JUSTICE S. MURALIDHAR

TELEWINGS COMMUNICATION
SERVICE PVT LTD
Vs. VIOM NETWORKS LTD

*kkkk

COURT NO. 23 (OS-E)
HON'BLE MS. JUSTICE HIMA KOHLI

41. I.A. 18742/2014
In CS(0S) 2621/2011

2. Cs(0s) 2710/2011

3. CSs(0S) 1980/2014
I.A. 12216/2014

AT 10.30 AM

46. CS(0S) 1429/2013

KAMLESH KAUR SHERMA & ANR
Vs. HEMANSHU MALHOTRA AND ORS

*hkkkk

COURT NO. 29

PADMAJA KAUL, RICHA KAUSHAL,
ASHISH DHOLAKIA, B.SUSAN,
JAI MOHAN,TRILEGAL,RUCHI
AGNIHOTRI

S.D SINGH,RAHUL KUMAR SINGH,
JITENDER SINGH, ISHA ABROL,
ARTI BANSAL, RISHIKA KATYAL,
SAURABH SUMAN SINHA

HON'BLE MR. JUSTICE MANMOHAN SINGH

MAHAMEDHA URBAN COOPERATIVE
BANK LTD
Vs. DELHI STATE COOPERATIVE
BANK LTD

SRF FOUNDATION AND ANR
Vs. RAM EDUCATION TRUST

*kkkkk

COURT NO. 20 (0S-B)

HON'BLE MR. JUSTICE JAYANT NATH

KULDEEP SOBTI

RAKESH KHANNA,SHIV K TYAGI,
VIRENDER SINGH, MOHIT NAGAR,
V.P. SINGH, M.I. CHOUDHARY,
R.C. KHATRI

ANURADHA SALHOTRA, SUMIT

WADHWA, N.K. ANAND, VAISHALI
MITTAL, SIDDHANT CHAMOLA

ARUN KHOSLA, SHREEANKA KAKKAR

Vs. PAHWA BUILDTECH PVT LTD AND DINESH GARG, RACHNA AGRAWAL

ANR
*kkkkk

UDITI KHATTAR
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